Brij Mohan Vs. Rajender Kumar

Case No.646/2017

PS Punjabi Bagh
29.08.2020
File taken up today in compliance of orders of Hon'ble High Court vide its
circular no.26/DHC/2020 dated 30.07.2020. (The present case was carlier cn-
blocked on 28.03.2020 for 29.08.2020 as per the directions of Hon'ble High
Court).
Present: None for complainant.

In the interest of justice, be put up for purpose fixed on
28.11.2020

(MANU MEPWAN)
MM-01(Wdst)/THC: Delhi
29.08.2020

Scannex d with CamScanner



Brij Mohan Vs. Rajender Kumar

Case No0.646/2017

PS Punjabi Bagh
29.08.2020
File taken up today in compliance of orders of Hon'ble High Court vide its
circular no.26/DHC/2020 dated 30.07.2020. (The present case was earlier en-
blocked on 28.03.2020 for 29.08.2020 as per the directions of Hon'ble High
Court).
Present: None for complainant.

In the interest of justice, be put up for purpose fixed on
28.11.2020

(MANU AN)
MM-01(Wast)/THC:Delhi
29.08.2020

Scannex d with CamScanner



Sree Kumar Menon Vs. State
Case No.1225/2017

PS Punjabi Bagh
29.08.2020

File taken up today in compliance of orders of Hon'ble High Court vide its
circular no.26/DHC/2020 dated 30.07.2020. (The present case was earlier en-
blocked on 28.03.2020 for 29.08.2020 as per the directions of Hon'ble High
Court).

Present: Sh. Vivek Malhotra, Ld. Counsel for complainant is present
through Cisco webex meet application.

At request, be put up for purpose fixed on 28\11.2020.

MM-01(West)/THC:Delhi
29.08.2020

Scannex d with CamScanner



FIR No.584/17
Case No.1930/2018
PS Punjabi Bagh
29.08.2020
File taken up today in compliance of orders of Hon'ble High Court vide its
circular no.26/DHC/2020 dated 30.07.2020. (The present case was earlier en-
blocked on 28.03.2020 for 29.08.2020 as per the directions of Hon'ble High
Court).
Present: Ld. APP for the State.
No report received from SHO concerned.
In view of overall circumstances and in the interest of justice,
previous order be complied afresh returnable by 28.11.3020.

(MANU WAN)
MM-01(West)/THC:Delhi
29.08.2020

Scannex d with CamScanner



FIR No.60/15
Case No0.6869/18
PS Punjabi Bagh
29.08.2020
File taken up today in compliance of orders of Hon'ble High Court vide its
circular n0.26/DHC/2020 dated 30.07.2020. (The present case was earlier en-
blocked on 28.03.2020 for 29.08.2020 as per the directions of Hon'ble High
Court).
Present: Ld. APP for the State.

None for accused.

Presence of accused could not be procured on the Cisco webex
meet application.

In the interest of justice, be put up for purpose fixed on
28.11.2020.

(MANU ¥EDWAN)
MM-01(West)/THC:Delhi
29.08.2020

Scannex d with CamScanner
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